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OFFICE OF THE CHIEF JUDICIAL MAGISTRATE
PATIALA HOUSE COURTS : NEW DELHI

ORDER

Pursuant 1o letter No. 16-26/SCMSC/DHC/2022 dated 02.11.2022 of Hon'ble High Court of Delhi, New |

it R L]

Delhi, the following Judicial Officers named stand deputed shall visit Tihar op every working Saturday in :

the October, 2024 and 10 hold special siuing of the Court in Tihar Jall to deal with and dispose of such

cases as per directions contained in the order dated 17.08.2022 passed by Hon'ble Supreme Court of India " -

SLP (Crl) Ne. 529/2021titled as Sonadhar Versus state of Chhattisgarh,

SN,  Nameof Judiclal Officer Didy of Visit to Tihar
1 MS. PADMA LADOL LDJMFC:-04 - : 12024 .
2 MS. NEHA GARGTD, IMFC 19.10.2024
3 26.10.2024
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Copy forwarded for information and necessary actibmn- -
1 The Ld. Registrar General, Hon'ble High Court of Delhi, New Delhl. i
{Through Ld. District & Sessions Judge, Patiala House Court, New Delhi). i '
2. PS. to the Ld. District & Sessions Judge, Patiala House Court, New Dethi. |
3 PS. to all the other Ld. District & Sessions Judges, Center (HQ),West/ THC, North, North- i ;
1
1

West/Rohini, Shahdra, East, Morth-East / KKD, South- West/ Dwarka, South, South- East /

Saket, Delhi /New Delhi.

4. All the Ld, Chief Judicial Magistrates, Center, West/ THC, North, Notth-West / Rohini,
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oude [Courts, New Delhi.

Datpdr27.09.2024
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Shahdra, East, North-East/ KKD, South-West / Dwarka, South, South- East/ Saket, Delhl /New

Telhi.
5 The Concerned JMECs, Patiala House Courts, New Delhi.

6. All Jail Supdt of Delhi (Tihar, Rohini, Mandali)ar? directed t provtdEth’eabovg_saitj data-andt,, . e A
4 before L. JMEC menuoﬂe%’ g ¢ WARRAE '

rmake necessary arrangement and produce accused/UTP conceme
above. .

7. The Chief Prosecutor, New Delhi- District.

B. The D.C.P. Naw Delhi District / South District / South -West District.

? The Incharge, District Courts Web-Site Comumittee, Tis Hazari Courts, Delhi.

10. The Inchatge, Computer Room, Patiala House Courts, New Delhi.

11.  The Conwolling Officer, Pool-Car, New Delhi.

12.  The Care Taker, New Delhi District with the direction to affix the copies of the same &
notice boards at Patiala House Courts Complex. .

13.  The Incharge, Lock-up, New Delht.

14.  The Incharge Cash Branch, New Delhi- District, patiala House Courts.

15. The Secretary, N.D.B.A.
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